
833 Papers laid [6 MAY 1965] on the Table 834 
(11) Review by Government on the 

working of the Corporation. 

[Placed in Library. See No. LT-4165/65]. 

ANNUAL REPORT AND ACCOUNTS  (1963- 
64)   OF   THE   NATIONAL   INSTRUMENTS 
LTD.. CALCUTTA AND RELATED PAPERS 

THE MINISTER OF INDUSTRY IN THE 
MINISTRY OF INDUSTRY AND SUPPLY 
(SHRI T. N. SINGH): Sir, I bag to lay on the 
Table, under subsection (1) of section 619-A 
of the Companies Act, 1956, a copy of the 
following papers: — 

(i) Seventh Annual Report and 
Accounts of the National In-
struments Limited, Calcutta, for the 
year 1963-64, together with the 
Auditors' Report on the Accounts. 

(ii) Review by Government on the 
working of the Company. 

[Placed in Library. See No. LT-4168/65]. 

ANNUAL REPORT AND ACCOUNTS (1963-64) 
OF THE NATIONAL SMALL INDUSTRIES 
CORPORATION LTD., NEW DELHI AND 
RELATED PAPERS 
SHRI T. N. SINGH: Sir, I also beg to lay on 

the Table a copy each of the following 
papers: — 

(i) Ninth Annual Report and Accounts 
of the National Small Industries 
Corporation Limited, New Delhi, 
for the year 1963-64, together with 
the Auditors' Report on the Ac-
counts. 

(ii) Review by Government on the 
working of the Corporation. 

[Placed in Library. See No. LT-4256/65]. 

THE     COTTON     TEXTILES     (CONTROL) 
AMENDMENT ORDER, 1965 

THE DEPUTY MINISTER IN THE 
MINISTRY OF COMMERCE (SHRI S. V. 
RAMASWAMY) :  Sir, I beg to lay 

on the Table—a copy 01 the Ministry of 
Commerce Notification S.O. No. V22, dated 
the 18th February, 1965, publishing the 
Cotton Textiles (Control) Amendment Order, 
1965, under subsection (6) of section 3 of the 
Essential Commodities Act, 1955. [Placed in  
Library.    See  No.  LT-4257/65]. 

THE   CENTRAL   SILK   BOARD   (AMENDMENT)   
RULES,  1965 

SHRI S. V. RAMASWAMY: Sir, I also beg 
to lay on the Table a copy of the Ministry of 
Commerce Notification G.S.R. No. 445, dated 
the 11th March, 1965, publishing the Central 
Silk Board (Amendment) Rules, 1965, under 
sub-section (3) of section 13 of the Central 
Silk Board Act, 1948. [Placed in Library. Sea 
No. LT-4258/65], 

ANNUAL REPORT AND ACCOUNTS (1963-
1964) OF THE RUBBER BOARD AND RE-
LATED PAPERS 

SHRI S. V. RAMASWAMY: Sir, I also beg 
to lay on the Table a copy of the Annual 
Report and Accounts of the Rubber Board for 
the year 1963-64, together with the Audit 
Report on the Accounts. [Placed in Library. 
See No. LT-4260/65]. 

AUDIT REPORT ON THE ACCOUNTS (1963-64) 
OF THE CENTRAL SILK BOARD 

SHRI S.V. RAMASWAMY: Sir, I also beg to 
lay on the Table a copy of the Audit Report 
on the Accounts of the Central Silk Board for 
the year 1963-64. [Placed in Library- See No. 
LT-4259/65]. 

ANNUAL REPORT AND ACCOUNTS (1963-64) 
OF THE COFFEE BOARD AND RELATED 
PAPERS 

SHRI S.V. RAMASWAMY: Sir, I also beg 
to lay on the Table a copy of the Twenty-
fourth Annual Report and Accounts of the 
Coffee Board for the year 1963-64, together 
with the Audit Report on the Accounts. 
[Placed in Library.   See No. LT-4261/65] 


